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SARDAR SWARAN SINGH: He has re-
presented our stand—that it 15 o stand
that they have no function. At the pie-
sent moment thev are nol peiloiming any
function.

SHRI B k. KRAUL: I would like to
know from the hon. Minista as to on
which side of the line the U.N. obsecrvers
arc staving—on out stde o their ude?

SARDAR SWARAN SINGH.  This ques-
tion 1eldtes to the U.N. observers on the
Indian side. I said thev are 1 Kashmir.

MR. CHAIRMAN . Question  Hour is
ovcet,
WRITTEN ANSWERS TO
QUESTIONS
CIR(US COMPANIES
127 SHRI 5. KUMARAN.

SHRI BALACHANDRA MENON

Wil the Mumster of LABOUR  AND
RFHABILITATION be pleascd Lo state

(#) the number ot Cncus Compantes 1c
gistered and upclaling in India,

() the numbet of such conipanies who
introduced  Employees’  Provident
Scheme, tor their wployces and

have
Fund
d1lists;

companies
scheme; and

1easons  why  othet
vet inttoduccd the

iy the
have not

(d) whethcr anv action has been tahen

against the detaulling companiesy

LHE MINISTER O LABOUR AND
RFHABILITATIION (SHRI R. k. KHA-
DI K\R): (a) Up-to-datc mlormation is
not available but acconding to " the Re-
pott on Suncy ol Labouwt Conditions in
Cnus Industiy 1n India” brought out by
the Diicctor Labout Buwcau, in Novem-
ber, 1968, (here were 33 Cocus Companies
n the country.

(by 1he Provident 1lund Authotities
have intunatad that uine out ol 21 circas
companies covered undar  the  Employeey’

Provident Funds and Famuly Pension Fund

[RAJYA SABHA]

to Questions 32

Act, 19532 with a membership of 757 are
contributing to the Employees’ Provident
Fund Scheme

() and (d) Some of them challenged
the applicability of the Act and obtained
stay order fiom Delhi High Court. The
wiit was diemissed. Now  they have ob-
tained stav oidet from the Supreme Court.
However, action agcainst other Circus Com-
panes 15 betng tahen to secure compliance
with the provistons of the Act and the
Schceme.

Evicrion ofF 1eA EStATE WORKERS

*124. SIHRI M. R. VENKA1ARAMAN:
SHRT NIRFN GHOSH:

SHR!I MONORANJAN ROY :

Wil the Ministar of TABOUR AND
RIHABILTL ATION Dbe pleased to state:

have 1ecerved
anv memorar dum - from the Terai Chaba-
gan Masdoor Union, Siligwi (West Ben-
gal) 1egarding the evicuon of moire than
100 pamanent woirkers in  Bagdogra Tea
Estate in Silizmna Subdivision by the gang-
sters and,

(a) whethar  Govermmnent

tby o, what steps have been taken
v Govelnmenl to give protection to the
cvicied  workers to duties?

tesume thein

[HE MINISTER OF LABOUR AND
REHABILITATION (SHRI R. K. KHA
DILKAR) (a) and (b) No. Sir. Howevel,
on the 1ccetpt of some representations, the
matter has abhieady been biought to the
atiention ot the Government of West Ben-
gal for  appropriate action 4% they are
prnupally coacerned.

EAPANSIUN OF 1Tt DURGAPUR STEFL
AND AITLOY STLIL PLANT

#1235 SHRI MONOR\ANJAN ROY : Will
the Mimster of STEFI AND MINES be
pledased to sta.e:

taken
and

Sovarnment  have
Steel

(@) whethet
steps to espand  the Duwgapn
Altov Steel Plant,

(by 1f so, the details thereof, and

(1 1l not, the reasons thereof-
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S1IFEL AND
KUMARA

THE
MINES (SHRI S
MANGALAM) (a)

MINISTER Ol1
MOHAN
Yes  Sir

(b) The Central Engineaing and De
signs Burcau haie been commissioned to
prepar¢ 1 Detatled Projct Report for ex
pansion of Alloy  Stcels Pline from  1ts
exising annual capaaty of 100 000 tonnes
of ingots to 300 000 tonnes of ngots They
have also been commissioned to prepare a
detailed feasibility study on the cxpansion of
the Duwigapu Stect Plant

(¢) Docs not arise

Assissyvint of UNiditoOyMINT IN THT

COUNTRY
¥129 SHRI  CHA\DRA SHEKHAR
SHRI KRISHAN KANT
SHRI J § 1IT1AK
SHRI GURUMUKH SINGH MU
SAFIR
SHRT VB RAJU
SHRT BRAHMANANDA PANDA
Wil the Mmistet of LABOUR AND
REHABILITATION e pleased to Stite
(a) whetha  ny  assessment  have  been
made about the total uncmplovment in

the country and

(by 1f <o what me the detuls thereof

FHF MINISTTR O 1 ABOUR AND
RFHABIIITATION (SHRT R K KHA
DIT KAR) (a) and (b) No Sir However
a Sutvey covaing both 1wmal and urban
areas of the countiy  has been under
tihen by the National Sample Survev Or
ganisation  coivciing the period from
October 1972 to September 1977 The
Survev v apucted to fmmsh estimates of
unemployinent  and  under employment  at
the National and State levels

MFITING OF THi CINTRAL
Boarn or TRisTITS

MATHEW KURIAN
LABOUR AND
pleased to state

*130 DR K
Will the Minster of
REHABII ITATION b

(a) whethar anv memorandum has been
recenved by Government or the Fmployees

3—4 RSS/NIy72

[17 NOV 1972]

to Questions 31

Mmovident Turd Organisation from the Pro
gressive Provident Tund Emplovees Federa-
tton of India dumanding wgent meeting
of the Subcomnuttce constituted by the
Central Board of Trustees to go into the
deminds made Iy employees

(b) tt o the
and

deasion taken thercon,

(¢) whether the date for the meeting of
the  sub commiattee has been fised?

LIIE MINISTFR OF LABOUR AND
RFHABII [TATION (SHRI R Kk KHA
DITKAR) (a) Yes Sir

() wmd (¢) The Provident Fund Author
ties have rcported that the meeting of the

<«ub committee has  been fixed for 27th
ind 28th November 1972
FxpPorr or TRON ORI THROUGH MANGALORFE

Porr

*1hI  SHRI SARDAR AMJAD ALI

DR R K CHAKRABARTI
SHRI PRANAB KUMAR MUK
HFRIIT

Will the Minister of STEFI AND

MINES bhe plcased to state

(1) whethar 1t 1s a fact that for export
of 1ron ote loading 15 done through un
da water pipe hines at a certain distance
m the seca thus by passing the Mangalore
Poit

(b) what are the names of the foreign
fums collaborating 1n  this  project and
their texms and conditions and

() whether Betchel Corporation (USA)
15 one of the foeign collaborators tn this
project?

THE MINISTER OF
MINFS (SHRI S MOHAN KUMARA
MANGAT AM) (a) Presumablv the quces
tion 1cfas to the khudramukh Project of
NMDC The project does cnvisage the
transport  of ore slurrv through a
pipeline under the sea some distance away
AMangalme Port

STEEL AND

1mon

fiom

(h) Tom foreign firms are collaborating
with the NMDC These firms are

M/s Marcona Corporation of U S A



